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{(b) ¥ soy whether a copy of the
same will be laid on the Table to-
-gether with the details of action taken
thereon?

The Deputy Minister of Labour
{Shri Abid Al): (a) No.

(b) Does not arise.

Women Programme Executives in the
ALR.

161. Kumarli M. Vedakumari: Will
the Minister of Information and
Broadcasting be pleased to state the
number of Women Programme Exe-
cutives in the All India Radio?

The Minister of Information and
Broadcasting (Dr, Keskar): One,
at present.

Punsloor Paper Mills Ltd.

Shri V. P. Nayar:
\ Shri Kodiyan:

Will the Minister of Commerce and
Industry be pleased to state:

162.

(a) whether the Punaloor Paper
Mills Ltd., Punaloor, has submitted
any plans for increasing the produc-
tion of paper;

(b) if so, the details of the plans;
and

(c) whether Government have
sanctioned the proposals of the mills?

The Minister of Commerce and In-
dustry (Shri Morarji Desai): (a) No,
Sir.,

(b) and (c¢). Do not arise.

Development of Handloom Indastry

168. Shri Shree Narayan Das: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether allocation of funds for
the development of the handloom in-
dustry during the current financial
year has been made from the HApd—
loom Cess Fund;
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(b) if s0, whether a situtoment
showing such allocation t wvarious
States will be laid on the .Table of the
Sabha; and

(c) the basis on which the alloca
tions have been made?

The Minister of Commerce and In-
dustry (Shri Morarji Desai): (8) Yes,
Sir.

(b) A statement is attached. ([Ses
Appendix II, annexure No. 30].

(¢) This is explained in paragraphs
24 and 25 of the First Annual Report
of the All India Handloom Board
copies of which are available in the
Library of the House.

Closure of Textile Miiis

Shri Shree Narayan Das:
Shri S. M. Banerjee:

Will the Minister of Commeroe and
Industry be pleased to state:

164.

(a) how many textile mills have so
far given notice of closure;

(b) the reasons for their closure;

(c) whether Government have
given consideration to the situation
created or likely to be created by
such closure; and

(d) if so, the steps, if any, that have
been taken to remedy the situation?

The Minister of Commerce and In-
dustry (Shri Morarji Desai): (a)
Seven textile mills issued notice of
closure since January 1957 out of
which 3 have actually closed down,
and two of the mills have already
withdrawn notice of closure.

(b) Due to financial stringenecy and
uneconamic working. .
-

(c) and (d). The Government are
using their good offices to persuade
the mills to withdraw notice of clo-
sure as a result of which two mills
have already withdrawn notices as
mentioned against reply to part (a)
of the gquestion. The Government are
also considering the question of
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having an investigation made in res-
pect of the three mills already closed
under section 15 of the Industries
(Development and Regulation) Act,
o1,
Displaced Persons in Sunderbans

165. Shei P. N. Kayal: Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state:

(a) the amount given so far in the
form of loan to the displaced persons
settled in the Sundarbans particular-
ly in Swarupnagar, S8Sondeshkhali,
Hasunsbad, Basihat Thana areas;

(b) the amount of agricultural loan
and non-agricultural loan; and

{c) the nature of employment given
to these digplaced persons?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) to (c). The information
is being collected and will be laid on
thqutble of the Sabha in due course.
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Handloom Cess Fund

167. Shri A. K. Gopalan: Will the
Minister of Commerce and Industry
be pleased to state what is the amount
of Handloom Cess Fund distributed
to handloom establishments in the
former Malabar District of the Madras
State during the years 1954-55, 1855-56
and 1956-57?

The Minister of Commerce and In-
dustry (Shri Morarji Desal): No
information is available, as funds are
sanctioned to the State Government
who are responsible for distributing
them for schemes in different parts of
the State. During 1954-535, however,
a sum of Rs. 1,12,302/8/-, was sanc-
tioned to the State Government for
the formation of two Industrial Co-
operative Workshops for handloom
industry in the Malabar District.

Cotton Imports

168. Shrl K. G. Deshmukh: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) the quantity of American Cot-
ton that has been imported into India
during the year 1956-57;

(b) the quantity of other foreign
cotton varieties imported during the
same period; and

(c) the production of indigenous
cotton during the above period?

The Minister of Commerce and
fndustry (Shri Morarji Desal): (a)
Actual imports of American Cotton
during the year 1956-57 are 2,58,943
oales.

(b) Actual imports of other foraign
cotton varietlies during the year 1008-
57 are 38,74,163 bales.

(e) Production of cotton is estimas:
ed on the basis of cotton season whish
extends from September to Auguat.
For the cotton season starting frgm
September, 1956, it is estimated thmgt
the production of cotton wiil be abomt
$0 lakh bales.





